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SC 2566 
Mahadevaswamy M S v. State of Karnataka, (Ahsanuddin Amanullah and Satish Chandra Sharma, 

JJ.), 2026 SCC OnLine SC 181 
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Osama v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 251 
Ravi Joel Tudu v. State of U.P., (Pankaj Bhatia, J.), 2026 SCC OnLine All 249 
Shiv Mangal Singh v. Bhartiya Jeevan Beema Nigam, (Subhash Vidyarthi, J.), 2026 SCC OnLine 

All 253 
Siddheshwari Mishra v. State of U.P., (Rajeev Singh, J.), 2026 SCC OnLine All 248 
Siraj Khan v. State of U.P., (Praveen Kumar Giri, J.), 2026 SCC OnLine All 245 
Vijay Kumar v. Jitendra Yadav, (Subhash Vidyarthi, J.), 2026 SCC OnLine All 252 

  
Andhra Pradesh High Court   [7] 

C. Varadiah v. Padiri Somasekhar Reddy, (Venuthurumalli Gopala Krishna Rao, J.), 2026 SCC 
OnLine AP 303 

Dumpalagattu Obulamma v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2026 SCC 
OnLine AP 305 

M. Chandrasekhar v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2026 SCC OnLine AP 300 
Nagubandi Venkata Gurunath v. Jammigumpula Srinivasa Rao, (R. Raghunandan Rao, J.), 2026 

SCC OnLine AP 299 
P. Mahabaleswara Herle v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2026 SCC 

OnLine AP 304 
Peethala Nagaraju v. Sappidi Vijaya Lakshmi, (Battu Devanand and A. Hari Haranadha Sarma, 

JJ.), 2026 SCC OnLine AP 302 
Singatha Uma Maheswara Reddy v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2026 SCC 

OnLine AP 301 
  
Bombay High Court   [4] 

Bharat Coop. Bank (Mumbai) Ltd. v. Commr. of State Tax, (R.I. Chagla and Farhan P. Dubash, JJ.), 
2025 SCC OnLine Bom 6153 
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2026 SCC OnLine Bom 726 
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Delhi High Court   [139] 
A. William Rinaldy v. Anu Promilla, (Rajiv Shakdher and Amit Bansal, JJ.), 2024 SCC OnLine Del 

10137 
AABID Ali v. State, (Anoop Kumar Mendiratta, J.), 2024 SCC OnLine Del 10057 
Abheepsa Gupta v. Pooja Sharma Bajaj, (Rajiv Shakdher and Amit Bansal, JJ.), 2024 SCC OnLine 

Del 10140 
Airports Authority of India v. M.S. Khurana Engineering Ltd., (Vibhu Bakhru and Tara Vitasta Ganju, 

JJ.), 2024 SCC OnLine Del 10118 
Ajay Prasad v. State (NCT of Delhi), (Chandrasekharan Sudha, J.), 2026 SCC OnLine Del 449 
Ajay Singh Negi v. State (NCT of Delhi), (Chandrasekharan Sudha, J.), 2026 SCC OnLine Del 451 
AKZO Nobel Coatings International B.V. v. J.K. Cement Ltd., (Anish Dayal, J.), 2024 SCC OnLine 

Del 10096 
All India Pickleball Assn. v. Union of India, (Sachin Datta, J.), 2026 SCC OnLine Del 467 
Aman v. State (NCT of Delhi), (Anoop Kumar Mendiratta, J.), 2024 SCC OnLine Del 10084 
Amit Sharma v. Union of India, (Navin Chawla and Madhu Jain, JJ.), 2026 SCC OnLine Del 468 
Amit Vashisht v. State (Govt of Nct) of Delhi, (Suresh Kumar Kait and Manoj Jain, JJ.), 2024 SCC 

OnLine Del 10054 
Arun Gupta v. State (NCT of Delhi), (Neena Bansal Krishna, J.), 2024 SCC OnLine Del 10109 
Arun Kangra v. Arti Sarwan, (Rajiv Shakdher and Amit Bansal, JJ.), 2024 SCC OnLine Del 10138 
Ashwin Narednra Lodha v. State Trading Corpn. of India Ltd., (V. Kameswar Rao and Saurabh 

Banerjee, JJ.), 2024 SCC OnLine Del 10045 
Bank of India v. Anju Bhatia, (Anoop Kumar Mendiratta, J.), 2024 SCC OnLine Del 10077 
BDR Builders & Developers (P) Ltd. v. S.H. Shrichand Bijlani, (Manoj Jain, J.), 2024 SCC OnLine 

Del 10036 
Bharath Singarappa v. Union Public Service Comission, (V. Kameswar Rao and Manmeet Pritam 

Singh Arora, JJ.), 2026 SCC OnLine Del 466 
Bhushan Kumar v. State (NCT of Delhi), (Manoj Kumar Ohri, J.), 2024 SCC OnLine Del 10079 
Blue Bird Liesure & Holidays Ltd. v. Spring Holiday Ltd., (Amit Sharma, J.), 2024 SCC OnLine Del 

10074 
Charanjeet Kaur v. Ravinder Pal Singh, (Prathiba M. Singh, J.), 2024 SCC OnLine Del 10106 
Commr. of Customs v. Balaji Exports, (Sanjeev Sachdeva and Ravinder Dudeja, JJ.), 2024 SCC 

OnLine Del 10111 
Commr. of Customs v. FJM Cylinders (P) Ltd., (Sanjeev Sachdeva and Ravinder Dudeja, JJ.), 2024 

SCC OnLine Del 10113 
Commr. of Customs v. Naresh Chandan, (Sanjeev Sachdeva and Sanjeev Sachdeva, JJ.), 2024 SCC 

OnLine Del 10112 
Corpn. Bank v. Radhey Shyam, (C. Hari Shankar and Om Prakash Shukla, JJ.), 2026 SCC OnLine 

Del 456 
DDA v. Nisha Khurana, (Manmohan, ACJ and Manmeet Pritam Singh Arora, J.), 2024 SCC OnLine 

Del 10130 
Dheeraj Yadav v. State (NCT of Delhi), (Anoop Kumar Mendiratta, J.), 2024 SCC OnLine Del 10071 
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Dhruv Varma v. Ratna Commercial Enterprises Ltd., (Rajiv Shakdher and Amit Bansal, JJ.), 2024 
SCC OnLine Del 10114 

Divisional Railway Manager v. Pratima Ray, (Manoj Jain, J.), 2024 SCC OnLine Del 10032 
Dr. Brij Mohan Gandhi v. Emprocell Clinical Research (P) Ltd., (Neena Bansal Krishna, J.), 2024 

SCC OnLine Del 10099 
Evershine Enterprises v. P.K. Motors, (Rajiv Shakdher and Amit Bansal, JJ.), 2024 SCC OnLine Del 

10117 
Feroz Hasan v. State Nct of Delhi, (Anoop Kumar Mendiratta, J.), 2024 SCC OnLine Del 10087 
Gauri Sharma v. Seema Sharma, (Manoj Jain, J.), 2024 SCC OnLine Del 10037 
Hala Kamel Zabal v. Arya Trading Ltd., (Anil Kshetarpal and Anish Dayal, JJ.), 2026 SCC OnLine 

Del 455 
Hardeep Singh Safri v. Manav Bajaj, (Dinesh Kumar Sharma, J.), 2024 SCC OnLine Del 10104 
Harkesh Kumar v. State (NCT of Delhi), (Anoop Kumar Mendiratta, J.), 2024 SCC OnLine Del 10083 
Harpreet Kaur v. Jasjeet Singh, (Rajiv Shakdher and Amit Bansal, JJ.), 2024 SCC OnLine Del 

10052 
Harpreet Singh v. Union of India, (V. Kameswar Rao and Manmeet Pritam Singh Arora, JJ.), 2026 
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